FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ANAGHA STEEL MARKETING LIMITED

SI. No. | PARTICULARS - DETAILS
1. | Name of corporate debtor Anagha Steel Marketing Limited
2. | Date of incorporation of corporate debtor 08/08/2007
3 RoC-Mumbai

Authority under which corporate debtor is|
incorporated /
registered

4. | Corporate Identity No. / Limited Liability [U27106MH2007PLC172940
Identification No. of corporate debtor

5. | Address of the registered office and principal office (if141/1, Malwasa, Burujpada, Vikramgad
any) of corporate debtor Thane Thane MH- 401605 IN

6. Date of closure of Insolvency Resolution Process 21-06-2023

7. | Liquidation commencement date of corporate debtor [Liquidation commencement date:
28-06-2023

Intimation to the Liquidator date:
07-07-2023

8. | Name and registration number of the insolvencyMr. Surendranath Karat Thazhethethil
professional acting as liquidator Nair

IBBI/IPA-003/TP-N00244/2019-
2020/12835

9. | Address and e-mail of the liquidator, as registered Address: o _
with the Board Flat No 504,Udyan Bu1ld1ng-3., B Wing,
Udyan Complex, Andheri (East),
Mumbai, 400072.

Email-1d:
surendranathnair@gmail.com

. - 1/Address For Correspondence (Office) :
10. | Address and e-mail to be used for correspondence with Stellar Tasolvency Professionals LLP,

the liquidator Suite No. 5, 8th Floor, 207, Embassy
Centre, Jamnalal Bajaj Marg, Nariman|
Point, Mumbai, Maharashtra 400021.
mail-1d:

cirpanagha(@gmail.com

ontact No:

02235119215/ 9216
11. | Last date for submission of claims 28-07-2023 ie. 30 days from the
Liquidation Commencement date /

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered
the commencement of liquidation of the Anagha Steel Marketing Limited on 28-06-2023 and
the order was intimated to liquidator on 07-07-2023.



The stakeholders of Anagha Steel Marketing Limited are hereby called upon to submit their

claims with proof on or before 28-07-2023, to the liquidator at the address mentioned against
item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016, shall be deemed to be submitted under section 38.

|
Surendranath Karat Thazhethethi Nair . Z o0
Liquidator Ak e

IP Registration Now- 150" IPAR0YIRe dranath Karat Thazhethethil Nair
N00244/2019-2020/12835 -~

Liquidator

Date & Place: 11-07-2023, Mumbai
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UPDATE (801)

Bank ol India inaugurates its ‘Centralized
Pool Buy-Out and Co-Lending Cell’

Bank of India today announcad the launch of
ils ‘Centrakzad Pool Buy-Out and Co-Lend-
ing Cell' in Mumbai, inaugurated by Shr
Rajneesh Karnatak — MD & CED on 26 June
2023. Tna Cell will be equipped with an
end-to-end Digital Underwriting System 1o
onboard pool buy-out and  co-lending of
Iaans in paringrship with NBFCS (non-bhank-
ing tinance ¢pmpanies), Through this
platiotm, seamisss intagration will be provided bmen Uu.- Bank and muftiple NBFCs. The Cail wall onboard
loan assels under Retall, MSME and the Agriculture s2gment with 2 dedicated team equipped with

stk e-ait technology. To date, the Bank had been underwriting these assets via various branches
spread across the country. Commanting on the Cell during the mauguration, Shri Rajneesh Kamiatak -
CED, Bank of Indin. stated: “Our Bank will build a sizeatile business book through its Digial platform while
camplying fully with all the regulatory guidelines. By leveraging our partnerships with NBFCs, Bank of India
will impove its priotity sector lending portfoblo. The Digital platiorm will also laciblate more beneficial
deployment of lendable resurces while providing credit 1o unserved amd underserved cohirts and making
funds available 1o end beneficiaries at more affordable rates.”

UPDATE (CR)

Hon'bie PM fagged ofl 5 Vande Bharat
Express trains

Shri Narendra Modi, Hon'ble Prime
Mingster flagged off 5 Vande Bharat
Express trains for different ciies from
Rani Kamlapati Raiway (Bhopal) station i
on 27.6,2023. The inatgurated Vande
Bharat Express are: Ram Kamlapali
(Bhopal)-indore Vanie Bharat Exprass,
Bhopal-Jabalpur Vande Bharat Express,
Ranchi-Patna Vande Bharal Express,
Dharwar- Bengalury Vande Bharat
Evpress. Goa (Madgaon) - Mumtial Vande Bharat Express. Goa (Madgaon)-Mumbal New Vande Bharat
Brpress Inaugural Special amved CSMT Mumbai a1 21.20 hrs, At Panvel Sha Prashant Thakur , Hon'ble
MLA, Panvel and al Thane Sti Rajan Vichare Hon'ble MP, Triane welcome the Vande Bharat Express. AL
Ohhatrapati Shivajl Mahara| Terminus, Mumbai Shn Eknath Shinde. Hon'ble Ghist Ministar of Maharashira,
Shri Deepak Kesarkar Hon'ble Minister, Education and Marathi Language, Govt. of Maharashara, Shri Mangal
Prabhat Lodha Hon'tle Minister of Tootism, Skall Development and Entrepreneutship, Govt, of Maharashtra;
Shel Rahul Shewale Hon'ble Member Parliament; Shrl Krupa! Tumane Hon'ble Member Parlament,  Smi,
Yamini Jadhay Hon'ble MLA, Shri Naresh Labwani, General Manager, Central Railway, Shri Rajnish Goyal
Divisional Raiway Manager, Mumbal Division and other dignitaries welcome the Vande Bhaat Express.

- - UPDATE (MNLL)
mmmmn. utmvmm H Hon'inle Shri Justice Dipak Misra,
Former Chiet Justice, Supreme Court of
‘ inia delvers enlighieaing legtura ot
MHLU Mumbai
On June 24, 2023, former Chief Justica of
Inia, Hon'bla Justice Dipak Misra
| delivered a captivating lecture on the topic
‘Gonstitutional Perspertive ol Corporate
Social Responsibilty 35 part of the
prestigious 3rd G A Thikker Memorial
Lecture series at Maharashira National
Law Ummwl‘y MMLL) Mumbat, The event. organized by MNLLU Mumbal, simed Lo Commemorte the late
Justice G A Thakker's contributions to the field of law and justice. The lecture by Justica Dipak Misra
renuwnid for his profound understanding of constitutional malters, pamered immense inferest from legal
practitioners, scholirs, and students alike, The Dias was shared by Seniot Advocate Bambay High Court Mr,
Nithin Thakker, Prof (Dr )\Dilip Ukey, Vies Ghancelior MNLL Mumbai and Prof, (Dr JAnil G Vartath | Registrar
WML Mzl During his address, dustios Misr shied Ko on e imersecion of the edian Constiation
and Corparata Soctal Responaibiity (CSR). He debvad into the constutional principles and provisions that
farm Ihe foundation af CSR mitiatives in the country. Justica Misra smphastzad the importance of aligning
comporate mwccﬁ with constitutional values and highlighted the role of the judiclary i ensuring compliance
with these principles.

up to 2Tth August. 2023, Simikarly Train No. 05054 Bandra
Tarminys ~ Gorakhpur Special will depart trom Bandra Teminus
on Saturday, Bth July, 2023 at 22.45 and reach Gorakhpur a
08.25 hrs on Monday, Similarly, Train No. 05053 will depart from
Gorakhpur on Friday, 7th July, 2023 t 09.30 hrs and amve
Bandra Terminus at 16,00 hrs, the nixt day. The above trans will
run as special iraln on epacial fare. For detalled infonmation
regarding mings of hakts and composition. passengers may
please visit www.snguiry indianrail. gov.in, 2023, Train No. 09724
Bandra Terminus - Jaipur Weekly Special has been mdended
Upto 281 Septernber 2023, Train No. 09723 Jeipur - Bandra
Terrmirnis Weekly Spacial has bes exianded uglo 27th
Soptarnber 2023, For detaiked information regarding tmings of
halts and composition, passangers may please visit www.enqui-
ry.indiantail. gov.in

CORPORATE BRIEFS

UPDATE (MIDC)

Mahatashira Receives Approval for Mega Leather Footwear
and Accessaries Cluster Park in Ratwad, Raigad Districl

The Departmnt for Promotion of industry and internal Trada
(DPHT) has granted Maharashira an in-principal approval to
establish 2 Maga Leather Footwear and Accessonies Chister Park
In Ratwad, Jocated in the Haigad districl. The aliocation of grants
for siich a cluster signifiss Maharashira's growing strength in the
sactor and would further revolutionize the slate's leather sector,
enabling th slate o take a loading position in lootwsar and
apparel exports The Mega Leather Footwear and Accessades
Cluster Park admeasures 151 agres and will serve as a hub for
tha leather indusiry collaboration, innovation, and growth by
integrating manyiacturers, supphiers, designers, and artisans
Maharashira currently ranks 8th largest producer and exporter of
leather goods in the country, The Jawaharksl Nehry Port Trust
[INPT) alane coniribuies 10 21% of the nation's leather exports,
highighting the state’s cructal roké in the indusby, The labor-in-
tensive nature of the leather industry and its substantial muipher
effect make it a catalyst of emplayment generation, with & focus
on banafiting the weaker sactions of sociely. Furthermore, leather
sactor hofds immanse polential for empowering women and
engaging the youth. The establishment of the Mega Leather
Footwaar and Accessories Cluster Park n Raigad marks a
milestone in Maharashira's ecanamic growth tragectory

UPDATE (MPA)

150 years celebrations of Mumbai Port Autharity on 26.6.2023.

Murnt:al Port Authonty (MbPA) commemorated fts 150th anniversary, a historic milestone, by
halding a Special Board Meeting at Durbar Hall, Asiatie Society, Shi Rajiv Jalota, Chairperson, MbPA
chaired the meating which was attended by Shd Adash Titarmare, Dy. Chairperson, MoPA and other
Board iembers of the Port. Congratutating the port employees and the Union on complating 150
years. the Chairperson, MbPA stated thal the credil Tor the pride of place the port halds today for s
Invaluable contribution for the development of the city and that of he nation. is entirely due 1o Ihe
breless afforts of the port employess and the Unioh. He convayed his best wishes o the amployess
and the Uinion and exprassed his confidence that the employees would continue 1o work hard o
preserve and cary torward the legacy of the por in creating a brighter and more prosperous future for
ftsedl and the nation. The Chawperson, MbPA released ihe specially created short caplivating fiim and
the specially curated book "Legend af tha Great Harbar - 150 years of Mumbai Port™ bath namating the
glorios history of the port through difterent eras, its significance and impact on irade and culure,
most spacifically in developing the city of Mumbiai inta the financial capital of the country. Shri
Pramod Kumar Agrawal, Shi P K. Roy, Cmde. Sandeep Singh Sama, Shri Datiairaya 5. khese and
Ms. Kalpana ¥_ Desal, Board Mambers of the Port and Or. Bhajchandra Mungekar, Trustee of Asiatic
Society, Ms. Visix Balaporfa, President, v, Shehenaz Natwalla, Vice-President and Prof, Mangala
Sirdeshipande, Hon, Secretary of Asatic Society, with whom the Port has had more than a century
Iong association, were feficitated by the Chairparson. MbPA.

UPDATE {WR)

WR collects 5 50.83 crore as fine during April to June 2023

In order to ensure hassle-free. comiortable travel & better sarvices to all bonatide passengers aver
Wastem Raidway, inlansive ficket checking drives are being camed out continuously over  Mumbal
suburban Iocal seracas, MalExpross a5 woll as passenger bamns & hobday special bans so s 1o
cuth the menace of ickelless/impgular passengars, The highly motiviled ticket checking lear undir
ihe supenvision of senior commercial officers of Western Railway organized several ticket checking
drives during the months of Aptil to June 2023, thereby recovaring an amoun to the tune of Rs.

50.83 Crore, which also mchudes Rs,13.26 Cr from Mumbia Suburban section. Accorring to 2 press
release issued by Shn Sumit Thakur - Chief Public Refations Officer of Westemn Raitway, during the
month of June 2023, an amourt of As.14.08 crore was recovered through detection of 2.16 lakh
tickatless/rregular passengers, inchuding unbooked uggage cases. Also, inthe month of June, WR
realized fines amounting to Rs 3.51 crare thraugh detection of over 68,000 cases over Mumbal
Subwrbian section, To pravent unauthorized entry in AG focal traing, frequent surprise ticksl checking
drives are camed oul. As 3 result of these drives more than 18500 unauthorized passengers have
bsen penaized during the penod April 1o June 2023 and Rs, $5.23 lakhs collected in Yings, which is
ovar 179% highar than the sams pedod of kst year

UPDATE {SASTRA UNIVERSITY)

SASTRA Signs Moll with SUNY Binghamian

The Thanjawur based SASTRA UNIVERSITY has sigried an Mol
with Naw York state based State University of NawYork,
Binghamion facilitating mobiBty of sludents & facully besides
collaborative degree
programmes lading 1o
under-graduate, post-gradu-
ata & Ph.D), degrues. The Mol
was signed by Dr Harvey
Stenger, Prasident of SUNY &
Dr. S Vakdhyasubramaniam,
VG of SASTRA in the
presence of Oean of
Engineenng Dr.X,
Srihart al SUNY & Dr Maghusudhan Gonvindargju Viee-Provost,
SUNY. The 2+2 Year LG from SUNY, 3.5+ 1.5 UG+PG from
SASTRA & SUNY, taculty sabbaticals, spiit Ph.D., elc. ars some
of the beneticial outcomes through this collaboration, *India ts an
axciing opportunity for SUNY and this Mol on the eve of PM
Mo visn to USA reiterates SUNY's engagement with Indla® sald
President Stenper. The VG of SASTRA outtined that Eleclronics
Mamiacturing, Biomedical Davices & Digital Technologies shal
ba the key focus areas and aligned with India's semiconductar &
other mission mode projects.

UPDATE (WR)

WR extends trips ol train no. 09155/86 and \raia no. 05053/54

According i a press release issurd by Shn Sumit Thakir - Chief Public Relations Officer of Westam
Raitway, Train No, 09185 Muminai Gentral - Kanpyr Amwargan) Superfast Special wil depart from
Numnbal Ceniral every Saturday af 11.06 trs & will reach Kanpur Amwargani at 15,35 hrs., the next
day. This frain has now baan extended up to 26th August, 2023. Similarly, Train No. 09186 Kanpur
Anwargan| - Mumbai Gentral Supertast Special will depart from Kanpur Anwargan) every Sunday at
18.40 hrs. & will arrive Mumbai Central at 22.30 tirs, the ned day. This trainhas now been extended
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(THIS % ONLY AN ADVERTISEMENT FOR INFORMATION PURPOSES AND NOT A PROSPECTUS ANNOUNCEMENT)

Syn€Jptics
SYNOPTICS TECHNOLOGIES LIMITED

Gnrpnrl!l Identitication Number: U72800MH2008PLC187575

Our Campany was iy Synogtic: Privats 15, 2008 under thi Companies Act, 1958 vide certiicate of incorparation
issued by e Registras of Companies, Mumbai. Sunmuum fh name of the cormpany wils changad irem “Syaoplics Technologies Private Limiaad® o *Synogfics
Technologes. Lirmited” unider the £ Ai el om July 03,

July 13, BO1Y wCMvumu For further Company, soe i “History and

s
Lertn Oher Corporate Matiers’ on pages 44 ind 114 respectively
Registrred Office: 301, A-Wing, Jre Floor, intertacs 16, Ming Spoce. Makad (West), Murnbil 400064, Maharashira 400067, indii: Tel. No.; =91 22 4505 0000;
Emall: cotbsynoptics.coin, Website: wwwsynoptics.co.n. Gontact Person: Ms. Srushite Malin Trivet), Companty Secretary & Comgpliance Officet
PROMOTERS OF THE COMPANY: MR, JAGMOHAN MANILAL SHAH,
MR. JATIN JAGMOHAN SHAH AND MRS. JANVI JATIN SHAH

BASIS OF ALLOTMENT

INITIAL PUBLIC OFFERING OF UP T0 22.60,000 EOUITY SHARES OF RS. 10.00 EACH ("EQUITY SHARES") OF SYNDPTICS [ SYNDPTICS®

TECHNOLOGIES
OR THE “COMPANY") FOR CASH AT A PRICE OF RS. 237.00 PER EQUITY SHARE [THE “OFFER PRICE"), AGGREBATING TO RS. 5403.60 LAKHS [ THE DFFER"),

25.54%, RESPECTIVELY OF mnﬂwﬂnmur Eamnnulﬁwmnfm:mumrumnmmmmuswnﬁmrnﬂm
227 OF TRE PROSPECTUS.
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